7811 Demands

Mr. Speaker: The question is:

“That in pursuance of the Min-
istry of Agriculture (now Food
and Agriculture) Resolution No.
F. 16-72/47-Policy, dated the 8th
November, 1943, as amended to
date, the Members of Lok Sabha
do proceed to elect in such man-
ner as the Speaker may direct,
four Members from among them-
selves to serve as members of the
Nationa] Food anq Agriculture
Organisalion Liaison Committee
for a period of three years.”.

The motion was adopled.

12.05 hrs.

DEMANDS FOR GRANTS—contd.
MINISTRY OF DEFENCE—contd.

Mr. Speaker: We will now proceed
with further discussion and voting on
the Demands for Grants under the
control of the Ministry of Defence,
along with the cut motions moved.

Out of 8 hours allotted, 1 hour and
30 minutes have alrcady been taken
and 6 hours and 30 minutes remain.

Shri Bhagwat Jha Azad may now
continue hig speech,

Shri Harj Vishnu Kamath (Hosh-
angabad): Before the House resumes
the discussion, may I renew the
request T made last Saturday that the
time allotted for the discussion of this
Ministry’s Demands for Grants might
be increased from 8 hours to at least
10 hours, if not 12?2 You will recol-
lect that the time allotted for the
Demands of the Transport and Com-
munications Ministry was incrcased
with the consent of the House, and I
am sure the House wil] agree to in-
crease the time allotted for the dis-
cussion of the Demands of this Minis-
try as well.

Mr. Speaker: 1 have always one

hour with me. That is my discretion.

If the debate proceeds and I fecl the
necessity, I will consider it.

JYAISTHA 9, 1884 (SAKA)

for Grants 7812

Shri Bhagwat Jha Azad (Bhagal-
pur): In the course of the three or
four minutes that I had, I was stres-
sing.. .

Mr. Speaker: Hc had 6 minutes.
He should not be under the impres-
sion that he had taken less than that.

S°:ri Bhagwat Jha Azad: I am sor-
ry.

In the few minutes that I had, I
was stressing the fact that the morale
and efficiency of our armed forces, as
I have seen within the country and
without, was up to the mark and I
was saying that we should equip our
army to the best of our ability in the
c'rcumstance:  prevailing. Then I
was saying that we were very much
pained to kuow that a protest had
been launched with Government
when we proceeded with our cfforts
1o obtain planes from the USSR. L
said it was: none of the business of
any country to dictate policy to us.

Apart from the fact that I oppose
it on this very principle, there are
other reasons why we should go in
for these 'planes from the USSR. To-
the best of my knowledge, these MIG
‘planes are four times cheaper than
the ‘planes offered to us from other
sources. We know that we not only
want to go in for 10 or 20 picces of
these MIG ’planes, but want to se up
a factory here to manufacture the
same for our defence requirements, in
collaboration with the USSR as they
are preparcd to offer us technical
know-how and other facilities for the
purpose. Compared to these ’planes,
the ones which are being offered to
us by America are much more com-
plicated and more costly—as 1 said,
four times costlier. Ag regards pay-
ment, we have to pay America in
terms of mighty dollars, but in the
case of the MIG we need pay only
in rupees or in some other way. Apart
from these advantages in favour of’
the MIG, there is another important
point if we purchase from America.
Under American law, for the supply
of any classified goods or articles, a
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team of experts should visit the coun-
try receiving the supply. If we buy
’planes from America, under this law
a team of experts has to visit this
country and inspect our defence orga-
nisation and examine our defence
establishments in the country. I
would like to know whether this
country  Parliament, will allow them,
whatever the American law may say,
to examine our defence installations
and defence apparatus. Also  from
Past expcrience we know that each
such expert from America costs ug at
least Rs. 8,000 per month, and we
should consider whether we are go-
ing to incur this cost.

So considering all these things, it
is to our advantage to go in for MIGs
from the USSR. To the best of my
knowledge, these ’planes are also
easicr to manufacture, apart from be-
ing chcaper. There is also another
aspect. Are we going to accept this
policy that America shoulq make a
present to the President of Pakistan
supersonic fighters and then tell us,
“Please accept matching ones from us?
Shal] we accept .. poiaciple? Every
time the President of Pakistan visits
the USA | he is presented with jet
fighters, supersonic  fighters. When
we want to equip ourselves, nol for
aggressive purposes—everybody
knows that we do not believe in arm-
ing ourselves: we believe in disarma-
ment, our efforts have always been in
that dircction—-but for defensive pur-
poses when hostile forces are knock-
ing at our doors, when Pakistan and
China are thrcatening us, and when
it is our duty to defend our mother-
land, this ix waat we arce told. When
we find that our neighbour is being
supersonic fighters and when we want
to cquip our army, they say they
would give us matching planes: If
we accept them now and if they get
the better ones the second time, then
again they wil] come and say: please
buy from us. Are we going to accept
that position for our defence? The
leader of the so-called free world
dictates like this. I have supplied
your neighbours these planes and I
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am prepared to supply matching
planes for your Defence. We were
assured before that the American
arms given to Pakistan would not be
used against India and we know the
worth of that assurance. Therefore, 1
beg of the Government on behalf of
this country and this Parliament that
they should go and purchase better
and cheaper ones from anywhere in
the world. The Defence Minister I
think will take note of the resentment
of this country and he has the ap-
proval of this Parliament to purchase
such planes as are needed to equip
our defence forces better.

Unfortunately, Sir, the comments in
the American Press are linking this
with the aid we arc getting from
them. Some of the Senators and
other friends in  America have said
that they resent  India  purchusing
arms from other countries. As the
Prime Minister said yesterday, we do
not accept aid from any count:y with
strings. I think the American friends
should understand the position bet-
ter. It is not we who want to go in
for any aggression. It is they who
indircctly encouraged our neighbours
to do such things. The evidence is
very clear. Pakistan, it is known to
everyday, is the aggressor in Kash.-
mir. But till now the Uniteq States
has never asked its friend to vacate
that aggression. On the other hand,
whenever we speak in the UN and
other places about this aggression to
be vacated, we are told our represen-
tative speaks in the U.N. in an aggres-
sive way which does not please them.
We cannot barter sovereignty like
that.

We have always expressed our gra-
titude for the friendly aid that we
have been getiing but certainly we
shall resent any such linking of the
aid to this defence policy. Aid or no
aid, we shall purchase arms for the
defence of our country when we find
that the hostile neighbours are there.
The other day my hon. friend, Dr.
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Ranen Sen said that China was no
danger really but only Pakistan was
the real danger. I do not know what
authority he has to say so. When we
see the long frontier of ours and the
aggressive designs of China on that,
we feel that China is a potential dan-
ger. There is no question of com-
parison between the two; both are
equally hostile and we shall meet
them. as the Defence Minister and
the Prime Minister had said before.
with al} the power that we have. 1
am confident that the moment India
resolves o act al] these ridiculous
scarecrows across our northern bor-
ders on the Chinese side will ‘mme-
diately disappear: they will melt
away. When we are threatened by
any aggression o our motherland the
army and the air march that wil] be
there will not be able to stand the
onslaught from a democratic country;
The army of the directors be it in
Eurcpe in the past or in China will
never be able to withstand before a
democratic country. I feel, thercefoie.
that in the light of these two hostile
neighbours, we are perfectly at liber-
ty that we should have these things.

I will now refer to another point
and that js about the relationship ot
Inbour in the Ministry of Defence. 1
know that not only we have to look
up to better brigadiers and comman-
ders but also to better jawans. [ am
happy that out of the sum of Rs. 11
crores that has been made available
for pay and allowances, that has been
put at the disposal of the Ministry,
only Rs. 2 crores will go to the officers
and Rs. 9 crores will go to the jawans.
The other day, my hon. friend oppo-
site said that labour rclations in the
Defence Minisiry have been very baa.
I think jt is the other way. There
are two fedcrations. I have the pri-
vilege of being associated with one of
them. I am glad that the Defence
Minisiry is not setting one federation
against the other. It is trying to co-
operate with the federations and try-
ing to take all the advice from both
the federations and thus the relation-
ship of the federations with the Min-
istry is good.
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We have found very recently that
80 per cent of the present staff, both
in industrial and the non-industrial
field, are going to be permanent, and
that wil] result in 90 per cent of the
present staff being permanent. There-
fore it is a good sign. The store.
keepers and store-men are also going
to be promoted. The grade-structures
have also becn revised. But, with all
this thing, I would only make one
point to which I would like to draw
the attention of the hon. Minister of
Defence. That is, in the name of
implementing the recommendationg of
the Pay Commission, it should not g»
to victimise the smal] percentage of
supervisory staff who are there in the
establishment. 1 have drawn his
attention to this point, and I am happy
he is looking into it. I hope that this
supervisory staff whe are going to be
retrenched or dispensed with will not
be  sent away,  and that  whatever
order has been issucd will be with-
drawn.

1 will now refer to another point,
namely, that our ordnance factories in
the Defence Ministry are doing good
work, as will be evident from the
value of the goods that they have pro-
duced. We  know  that in 1956-57,
these factories produced both for our
services and for civilian use, Rs. 14
crores worth of goods. But in thc
current year, they have produced Rs
40 crores worth of goods. It is thus
two and a half times more. It is said
that in the coming year they are go-
ing to increasc it by Rs. 10 crores.
That they are doing good work is alsu
stil]] more clear fromm another aspce:.
In regard to the purchase of stores,
in 1959-C0, Rs. 57 crores worth were
from inside the countiry and Rs. 57
crores worth were from outside tne
country. But, at present, it i¢ only
Rs. 48 crore; from outside and Rs. 97
crores—just double—from inside thz
country. Thercfore, the previous ratio

‘of 1:1—half and half—has now be-

come 1.2. The purchase from inter-
nal sources has thus become double.

Mr. Speaker: The hon. Member
should conclude now.
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Shri Bhagwat Jha Azad: I would
just like to make one point aboit
audit. It is a good thing that aud.t
should be there; there chould be a
strict vigilance, and the watchdogs
should be there to see that the money
is not squandcred away. But tnere is
one thing about whnich 1 am surprised.
I went through the audit report on
defence very hurviedly tsis morning.
I find that sometimes some  small
points arc taken and then they are
highlighted. For instance, just for a
small weapons in the army like Roc-
ket Launcher”, an ~rder was placed
in 1956-57. In 1058 tae orders werc
issued for a modidcation. Accurding
to audit, it meant an instructuous ex-
penditure of just Rs. 157 lakhs. But
they have made a huge point about
this. I wouid like 0 say that such
things will have to be coasidcred in
the proper light.

In the end, I would liv¢ once again
to congratulate the Arny ior the
morale and efficiency that they have
shown both inside and outside the
country.

Shri Krishnapal Singh (Jalesar):
Mr. Speaker, Sir, my object in saying
a fcw words in this subject is not that
1 would like to creale a war ‘ever or
that we ask the Governmenl to dec-
lare war at once. My object simply
is to prove that we are not at present
prepared to meet the aggression which
threatens us.

In the beginning of the last war—
World W II—'he c¢onma der-in-
chief, 1 think it was Lord Rowlinson,
was asked to send ront.ngent of tie
Indian Army overseas, and he ~efucey
to do it. He said to send ul-tre:-a
and ill-equipped soldiers to the theatre
of war would be like leading sheep to
slaughter. It is, therefore, that I
emphasise on the need for not only
increasing our armed forces, but on
equipping them with the best of equip-
ment and the best of arms. On seve-
ral occasions, civilian governments
have been accused of letting down the
soldiers. 1 will reagd out a quotiton
from a well.known authority, who
has made the point very clear. I
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would like to draw the attention of
the Defence Minister to what he has
said. He says:

“Again and again, military men
have seen themselves hurleq into
war by the ambitions, passions
and blunders of Civilian Govern.
ments, almost wholly uniformed
as to the limits of their military
poiential and  almost recklessly
indifferent to the military require-
ments of the war they let loose.”

It is therefore my objcet to emphasise
on the Ministry of Defence that this
should not he shid about our present
Governmeni,

We have two potential unfriendly
neighbours, one on the west and the
sccond on the north. We have excel-
lent fighting material.  We can depend
entirely on  our soldiers to put in
their best, provided we give them
what they nced. I say that we are
not doing it. Wc have one of the
best fighting material, if not the best,
in the world. But what are we doing
for it? T accuse the Defence Ministry
of carclessness and not aszerting them.
selves and not demanding more fin-
ances and more money during the
last ten years or so, 10 increase the
strength of our armed forces and for
cquipping them in a suitable manner.
I think that is a charge which can be
levelled legitimately against them and
I hope in the shortest possible time
they would {ry to remedy this defect.

Only vesterday we were criticising
our Ambassador in America that he
had said somcthing which was not
very complimentary to our Defence
Ministry. I agree that he was rather
indiscreet in what he said, but I
would also say that there was quite
a lot of truth in what he said. I hope
that the present Defence Ministry will
take every step to remedy this defect
in the shortest possible time.

Another  well-known authority,
Field Marshal Montgomery, says:

“When great forces assemble
for battle it is obvious that the
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armies must be properly equip-
ped and supplied with the best
possible weapons and equipment.”

This is not only necessary for pur-
poses of war; it is also necessary for
keeping our civic institutions protect-
ed. It is the opinion of no less a man
than Field Marshal Van Moltke, the
well-known soldier of the First World
War. He says:

“The army is the most outstand-
ing institution in every country,
for it alone makes possible the
existence of all civic institutions.”

1t is not only for the sake of war but
for the preservafion of the civic institu-
tions that we should strengthen our
armed forces, we should sce that our
defence is strong.  After all, what is
the good of spending  hundreds and
hundreds of crores of rupees on plan.
ning, building this, building that,
esuablishing faciovies and establishing
ster b pluns if our  borders are not
securc, if we cannot defend oursclves
from aggression? Whom are we
building all these things for? Are we
building all these for the benefit of the
aggressor? look at our dams, the
huge dams which we have constructed.
They will not be an asset the moment
an nggressor comes across: they will be
a liability. During the last war when
Singaporc  was  attacked by the
Japanese one of the first thing which
was bombarded was a big rescrvoir
of water. We happened? The en-
tire area wag flooded with the result
that the surrender came much too
earlier then otherwise would have
happened. Imagin Sir a situation in
which an unfriendly neighbour is able
to destory one of our dams with the
most modern weapon. What will
happen. Take the case of our Bhakra
Dam. The whole of the Punjab will
be inundated, all work would be para-
lysed and there will be enormous loss
of life and loss of property. Similar
would be the case with any other dam.
They would prove to be a great lia-
bility, rather than an asset.

807 (Ai)LS—6
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Therefore, wu1e first and =oremost
necessity is that our frontiers should
be secure. We should not permit any
country which is strong to commit
aggression on us. We would be ready
to protect ourselves against any agg-
ression, That is what I want I want
the Ministry of Defence to do. We
should demand priority on our ex-
chequer, in our purse, for purposes of
defence. Every thing else should be
of secondary importance. It is then
that we may be able to build up our
defence properly,

Now I would like to make a brief
reference to our foreign policy, for the
foreign policy is so closely inter-linked
with the question of defence that one
cannot bc separated from the other.
1t is the foreign policy that creates
problems, and it is the foreign policy
which solves these problems. What is
our foreign policy? Being a new
Member, Sir, 1 am conscious that it
is rather presumptuous on my part to
criticise a department which is presid-
ed over by no less a man than our
Prime Minister. But I feel that it is
our duty to place the facts before this
hon. Housce and before our own pcople.

What arc we trying to do? Where
is our foreign policy leading us to?
Look back to Kashmir, What hap-
pcens?  There is aggression,

Mr. Speaker: This is @ subject \whi.n
is distinctly discussed and differently
allocated. The hon. Minister would not
be able to reply to those question of
foreign policy that the hon. Member
is now {rying to raise.

Shri Krishnapal Singh: 1 will not
refer to that, I will refer to Tibet, It
is the betrayal of Tibet which has
faced us with the problem in the North.
It is now our rclations with Nepal
which are creating another problem.
We had these two buffer States for
centuries and no other power could
have the couarge of transgressing our
borders without warning so long as
we had these two countries as our
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buffer States. They could not have
penetrated them. We have let down
Tibct. Now we have given asylum to
the Dalai Lama. What satisfaction..

Mr. Speaker: Order, Order. This
rcference could not be allowed.

Shri Krishnapal Singh: I bow to
your ruling.

This is what the situation is. Be-
fore we assess our needs for defence
we must examine what the problem is
with which we are faced. As I have
said before, on the West we have an
unfriendly ncighbour like Pakistan.
We may have some satisfaction that
after all Pakistan only spends about
one-third of what we do on our
defence. It is perhaps right that
Pakistan’s forces are only one-third
of our own. We can have that satis-
faction. But what is the condition
elscwhere? I would like the Housc
to picture before it the situation on
the Northern border and to sce what
we are faced with.

China at present has 35 infantry divi-
sions of regular army. She has. in
addition. thrce airborne divisions, one
armoured division with a total strength
of 2 million of regular army. They
have 125 million men and 75 million
women in the militia. The Navy con-
sists of 300 vesscls of all sizes includ-
ing 20 submarines and 60 sub-chasers.
In the Air Force they have 2,000 to
3,000 frontline aircraft. They are said
to possess the most modern weapons
including nuclear wcapons.

Compared to them what do we have?
I read a statement the other day in one
of the papers made by one of our hon.
Minister that it is the present Gov-
ernment’s policy that they do not want
to possess nuclear weapons, I cannot
for the life of me understand why a
Government should refuse to have
nuclear weapons. What is the trouble?
I can understand that they should
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make an effort to impress upon nations
that they should not make use of nu-
clecar wcapons, While we have un-
friendly necighbours and when other
countrics  possess them, why should
they refuse to have nuclear weapones?
We have the cxample of Japan before
us.  If during the last War Japan had
possessed nuclear  weapons her two
cities would not have been bombard-
cd. She would not have been at the
merey of other nations which wrought
so much disaster on Japan. This is
what the position is.

Now, Sir. nuclear weapons are not
only required for aggression; they are
a great  deterrent. It is a part of
modern strategy. If you do not have
them for massive rctaliation or attack
the very possession of those weapons
is a great deterrent against a neigh-
bour making usc of them. There-
fore, Sir, T cannot undcerstand the
attitude of the Government in saying
that they will not have nuclear wea-
pons, because they are dangerous wea-
pons.

Well, Sir, no weapon is not dange-
rous. Conventronal weapons are equ-
ally dangerous, Even Nadir Shah’s
armies which were cquipped with old
type of weapons. When they invaded
our country laid desolate this city. So,
cven conventional — weapons, or any
weapon for the matter of that, can be
dangerous.  During the last war, as
we know. all the indus‘rial countries,
England, Germany and others had only
conventional weapons. So. I say that
if we cannot manufacture them, we
should beg, borrow—I will not say
steal, because you may say it is un-
parlimentary.

Mr. Speaker: If we ask the Govern-
ment to steal, then we shall have to
help them!

Shri Krishnapal Singh: I am sure
that occasion will never arise. We can
obtain them. We can manufacture
them. I think we have quite a num-
ber of nuclear scientists who pro-
bably, if not now, at least within a
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few years, may be able to manufacture
these weapons. In the meanwhile, let
us acquire them and let us be well
prepared.

The other thing which I would like
to mention is about conventional wea-
pons, Let us improve them. I have
no doubt we still have quite a number
of obsolete or obsolescent type of con-
ventional weapons in our armed forces.
I refer to the old 303 rifles in the in-
fantry. Amnybody who has scen it or
actually used them must know that it
is a very good weapon. But now it has
become  completely  obsolete. We
must have, as Mr. Patnaik pointed out
in the last debate, a lighter and a more
handy weapon, Photographs which
have come show that even the Chinese
solidiers on the borders are equipped
with automatic rifiecs. Therc are pro-
bably of several tvpes. If it can be
manufactured here, well and good. If
no!, we must try and acquire a really
light and handy automatic rifle for
our infantry.

There has been a good deal of talk
about having an infantry gun or an
infantry mortar, a big mortar for the
support of our infantry. I do not know
whether that need has been fulfilled.
If it has been. good. If mnot, it should
certainly be supplied to our armed
forces.

Then, a very important  item of
equipment—which I doubt whether we
possess, of the modern type—is the
infra-red cquipment. As you know,
Sir, and as hon. Members of the House
know, most of the operations, most
of the movements during a war are
carried out in the dark. during the
night. And therefore an  infra-red
equipment is used by the forces, so
that they cannot be observed but they
can see the route or see the enemy
positions. This equipment was evolv.
ed in the last stages of the Second
World War. It was a very poor type
with a limited range. I understand
now that a very good., modern cquip-
ment was used in its manoeuvres
recently by the British Army. One of
the most necessary things to possess
is a modern infra-red equipment.
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I would like to say one word more
in connection with nuclear weapons,
which I had omitted. It is just possi-
ble that they may not be used even if
we possess them,

Mr. Speaker: The hon. Member
should finish within two minutes.

Shri Krishnapal Singh: Sir, it is very
difficulc for me to finish within two
minutes all that I have still got to say.
However, I will be very brief.

As I was saying, these weapons may
never be used. During the last war,
every important country possessed
gases and  bacteriological weapons.
But they were not used, simply be-
cause cvery country  possessed them.
Similarly, if nuclear weapons are
possessed by most of the countries, the
chances are that they will never be
used. Any country would think twice
before it uses them.

Since my time-limit is coming to a
close, 1 will just say one word more
about the development of the border
arcas. They are so backward. The
communications are such that prob-
ably our forces find it very difficult to
move.  The other point aboutl them is
that they arc industrially very back-
ward, so that if the enemy or, may I
say, an unfriendly neighbour wants
to demoralise the population by pro-
paganda, there is plenty of room for
it. Therefore we should develop them,
morce specially the NEFA and the As-
sam arcas, and also U.P.,, Bihar and
other border arcas. We should cons-
truct roads and railway lines and we
should develop industries and improve
the cconomic condition of those areas.

In the end T will only read out a
short quotation by a very moderate
politician. but pcrhaps the most ex-
pericnced—excepting perhaps Dr. M.
S. Aney—namely Pandit Hriday Nath
Kunzru who, after the late Sivaswami
Ayyar, has always been considered a
specialist on matters of defence. I will
just read out his words, He uttered
them in the Rajya Sabha when last
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year’s budget was under discussion.
He said:

“Either we should be in a pos-
ition to provide adequately for the
securily of our country or, if we
believe fully in non-violence, we
<hould be prepared to disband our
Defence Forces.”

And he was perfectly right. Either
we should adequately and properly
equip our forces, or we should save
the poor tax-payer of the burden of
possessing an ill-equipped, ill-train-
ed and inadequate force.

Shri Balkrishna Wasnik (Gondia):
Mr. Deputy-Speaker, Sir, I congra=-
tulate the Defence Minister on doing
wel]l in this Ministry. There is pro-
gress all over, and the defence
forces are better in the hands of our
worthy Minister.

There has, of course, becn a lot of
criticism against him, but I think
that there is no basis for whatever
criticism that has been there against
him. Some Members have spoken.
and some Members might also  be
speaking in this debate afterwards,
and I know that therc will be very
harsh criticism. This criticism has
gone to this depth that even pcople
in our scrvices, like the Ambassa-
dors of our nation in other countries,
have also been speaking bitter and
untrue things against our Defence
Minister,

It is a fact that our Defence
Minister, while speaking here or
elsewhere, does pnot speak only to
please some country or other. But
he always places the facts which
are there in a truc and dispassion-
ate way. If this displeases some
country or displeases somebody, 1
think it is not proper.

Our foreign policy or our defence
policy should be such that it should
not be harmful to our country. And
the policy that is put forward by our
Government and our Defence Minis-
ter is such that it is only helpful and
good for our country. There is a
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lot of criticism all over and, as I
have said, there is no basis for such
a criticism and there is no ground
for such a kind of criticism to come
forward,

Some people here and there say
that our Defence Minister is a pro-
Communist. This view has also
been expressed, and it is frequently
expressed in the United States. I
should say that the people who call
our Defence Minister pro-Com-
munist should have the strength or
the courage to call the Prime Minis-
ter of our country pro-Communist;
because our Defence Minister says
nothing clse but what our Prime
Minister and what our Government
wants him to say. Therefore, the
persons who criticise  our  Defence
Minister in this way should be bold
enough and should have the courage
to criticise the Prime Minister and
the policy of his Government. But,
as it is, they have no courage, they
have no boldness like this. 1f they
want to say this kind of a thing,
they won’t be ab'e to stand in this
nation with the strength that they
want. Thercfore, they only want to
criticise this Minister or that Minister.
Gencrally, they do not criticise the
policy. They accept the foreign
policy; they accept the defence policy;
they accept every policy. They accept
the Plan and everything that  this
Government  does. But, then, to
weaken this Government, to weaken
the strength of the Prime Minister or
this Government, they want to criti-
cise this Minister or that Minister,
these words or those speeches or
something like  that. I think
this is not going to do anything
worth the name for the defence of
this country. As I have said, the
Defence Minister has done well in
this Ministry. He has also well in
increasing indigenous capacity to
meet the vital needs of our defence
forces. Also he was done well in
increasing the capacity of our
Ordnance factories. He has also
started the manufacture of many









































































































































































































